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Monday this the 28th day of November, 1994 

CORAM 

HON'BLE MR.JUSTICE CHETTUR SANXARAN NAIR, VICE CHAII.MPbN 

H0N'BLE MR. p.V.VENKATAKRIS14NAN, k1)MINISTRATIVE MEMBEg 

0. A. No. 2069J 

1. Mary Joseph, PTC Sweeper, Thalaasery v.v. 

• Elizabath Francis, PTC Sweeper of do. 

3. Mery Fernandex, PTC Scavariger, Thalassery.P.O 

• 	I. P.Kalliyani, PTC Sweeper, Panoor Post Office. 

5. P.MadI-IaVi, PTC Sweeper, Dharmadarn,P.O. 

6, K.Nani, PTC Sweeper, Champad P.O. 

 Illikkal Mariyamma, PTC Sweeper, Peravoor P.O. 

 Chalikkal Ponnarnma, PPC Sweeper, Kelakarn P.O. 

 P.Madhu, PTC Sweeper, Nirmalagiri.P.O. 

 Mythili.K, PTC Sweeper, Thovakkurmu.P.0. 

 U.V.Prenialatha, PTC Sweeper, Thalipararnba.P.O. 

 C.V.Yesodha, PTC Sweeper, Thaltparamba.P.C. 
• 	13 K.Nani, PTC Sweeper, Nettur P.O. 

 K.P.Reghunathan, PTC Sweeper, Iritty.P.O, 

 M.Sreedharan, PTC Gardanar, Thalassery.P.O. 

 T.P.ad3vikUtty, OTC Sweeper, Trkkateri.P.O. 

 V.C.Chakki, PTC Sweeper, Manisseri.P.O. 

 P.Nan., PTC Sweeper, Vengasseri.P.O. 

 SDevaki, PTC Sweeter, Thottakkara.P.O 

 K.Kurthumalu Anna, PTC Sweeper, Kavalappara P.O* 

 C.Narayani., PTC Sweeper, Geneshgiri.P.O. 

 K.Janaki, PTC Sweeper, Shoranur.P.O. 

 P.SaraswathL, PTC Sweeper, Chunangad.P.O. 

 K.Chandran, PTC Sweeper, Shoranur. 

'• 	 2$. M.Leela, PTC Sweeper, chalavara.P.O. 	 0 

2. R.Radhika, PTC Sweeper, -Shornur.P.O:. 
•,•. 

P.Narani. PTC Sweeper, 	adaurPO • . 	,1J 
728. K.Parukutty, PTC Sweeper, Vaniyarnkü]am.f.O. 

29. K.Sarojin eeper, Sh-ranur Gove.Press. 
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N.Padrnavathi Amma, PTC Sweeper, Kanniyampuram.P.O 

P. Mundki, PTC Sweeper, Pal]. ipuram.P.0. 

K.Kunjurnmu Unina, PTC Sweeper, KalladikOde. 

M.P.Saraswathi, PTC Sweeper. Mundur.P.O, V  

E.Visalakshi, PTC Sweeper, Chelakkara.P.0. 

P.Kallianikutty knrna, PTC Sweeper,KilhimaflgalaTfl.PO. 

C.L.Varghese, PTC Sweeper, Perarnangalarn. 

V 	 37. V.Govindan Nair, PTC water Carrier, Che].akkara.PO 

P.A.Kali, PTC Sweeper. Mullukkara.P.0. 

N.A.Kunhi Pennu, PTC Sweeper, inthikad.P.O. 

P.DJnnauma, PTC Sweeper. rirnpur.P.O.. 

N.. Remani, PTC Sweeper, Nadathara.P.O. 

P.mrnini Jrnrna. PTC Sweeper, Vadakkarlcherry 
Railway Station.P.O. 

P.P.Valliyamma, PTC Sweeper, Pazhuvil.P.0. 

<unhikali.T.K, PTC Sweeper, Varandrapally.P.O. 

M.T.1•adnaVi, PTC Sweeper,TiruVatra.P.O. 

P.V.Jarneela, PTC Sweeper, Puthanpalli.P.O. 

T..Iiariya1Tia, PTC Sweeper, KanippayyUr.P.O. 

CAbu, PTC Sweeper, Kuttanad.P.0. 

P.S.Mariyamn)a, PTC Sweeper, KunnamkUlam.HPO. 

P.K.Kalliani, PTC Sweeper, Parayil aar.P.0. 	V  

Kunnamkulaln. 
V 	 51. A.V.Beekunhi, PTC Sweeper, havakkad.P.0. 

V V 

V.1.Thachutty, Ex-Water Carrier, Chavakk.d.P.0, 

T.S.MeeflakShi, PTC Sweeper, Kottapadi.P.O. 

K.S.Janaki, PTC Sweeper, Mattam.P.O. 

K.Kali, PTC Sweeper, KadavøllUr.PsO. 

V 	 56. M.K.Ka11, PTC Sweeter, Kattakarnpal.P.O. 

V.Parukutty AflgTIa, PTC Sweeper, Karikkad.P.0. 

K.K.Thanka, PTC Sweeper, thamanghat.P.O 

V 	 59. i.i.P.cchumariy8m, PTC Sweeper, Koonarnrnoochi.P.0 

P.K.Devaki, PTC Sweeper, Kizhur.P.0. 

M.O.StlSanna, PTC Sweeper, Vadakkekad.P.0. 

C.S.Annarflma Simon, PTC Sweeper, Thozhiyur.P.0. 	V 

p.JPrema, PTC Sweeper, Pa2hanji.P.O. V 

P.U.Amrnifli, PTC Sweeper, s.unnamkulcm.P.O. 

p.O.Ukkuru.Ex-tIater Carrier, Kunnamkulam.P.O. 

V 66. i.a.Santha, PTC Sweeper, Guruvayur Weat.P.0.. 
V 	 V  

/Y 	 V 67. K.Sankaran EzhuthaChafl, PTC Water Carrier, 
V 

V 	
V 

'k.. 



 P.Kunharam, PTC Sweeper, 	hat.P.0. 
JI 

 P.K.Neeli, PTC Sweeper, Muduvattur.P.O. 

 V.Kunchi. Amma, PTC Sweeper, Vadakkancherry HPO.. 

 V.Lakshmi imrna, VXm.PTC Sweeper, do 

 P.Charni, Scavanger, Ottapalarn HPO.  
 P.Kururnba, Sweeper, 	do. 

 V.Leela, Sweeper, 	do. 

 P.Karnalom, PTC Sweeper, do. 

 i.Kunjuutty a\rnrna, PTC Sweeper, Trichur Railway 
Statjon.P.0. 

 A.V.Kcrthiayani, PTC Sweeper, Vellanikkar, 

 K.V.Amrnini, PTC Sweeper, Vadenappally.P.0. 

 V.N.Saroj thi, Ex-PTC Sweeper, PSD and 	CL-IV 
P.S.D. Trichur-4. 

80..C.L.Selin, PTC Sweeper, irrdam.P.0. 

 C.M.Subaitha, PTC Sweeper, Chiyyaram.P.0. 

 Pathunni.A., PTC Sweeper, Agalad.P.0. 

 C.S.Lakshrn, PTC Sweeper, Choondal.P.0. 

 A.A.Kalipennu, PTC Sweeper, Th0ikkad.P.0. 

 M.T.Elia, PTC Sweeper, Erumapetty.P.0. 

 Mrnini.K.K., PTC Sweeper, Narathank0de.P.0. 

874 C.J.Martha, PTC Sweeper, chalissery.P.O. 

88. Ammini Prarath, PTC Sweeper, Punnayurkularn.P.0. 

894 K.Sivadasan, Ex-PTC Sweeper, Shoranur.P.O. 

 N.K.Kalliani, PTC Sweeper, Kadavathoor.P.O.Thalassery. 

 M,Lakshini, PTC Sweeper, Temple P.0,Thalassery. 

 Devaky.V., PTC Sweeper, Peruvambu.P.0. 

930 A.Sasidharan, PTC Sweeper,Edathara.P.0. 

94. K.Kothammu, PTC Sweeper, Venkidangu.P0. 

5. T.V.Leela, PTC Sweeper, Venkidangu.P.0. 

• 	 96. V..Cheeru, PTC Sweeper, Kandassankadavu 

 P.S.LakShrnikutty, PTC Sweeper, Mullassery.P.0. 

 Jana}zi.P.C, PTC Sweeper, Edamuttarn.P.0. 

09. P.D.Alfonsa, PTC Sweeper, Edathiruthy.PO,Irinjalakuda 

100. Leela.T.K, PTC Sweeper, Kanjani.P.0, Trichur. 

101, C.K.Kalliani, PTC Sweeper,Kaiparambu.P.0. 

 P.N.Sarojthi, PTC Sweeper,Perthgottukera.P.O. 

 M.V.Padrnavathi, PTC Sweeper 	Nattikara.P.0. 

 K.T.Leela, PTC Sweeper, Thanissery.P.0. 

 P.Leelavathy Amma, PTC Sweeper, Guruvayur Ternple.P0.- 

 K.R.Janaki, PTC Sweeper, Guruvayoor P0. 

 A.A.Thankamani, PTC Sweeper, Paluval. P0. 	
• 

...... 4 
(By Advocate Mr.Nagaresh/OV Radhakrishnan) 
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Respondents 

1. Director General of Posts 
DeparbTeflt of Posts, New Delhi. 

Assistant Director General (SPN) 
Department of Posts, New Delhi. 

Chief Postmaster General 
Kerala Circle, Thiruvananthapuram. 

Senior Superintendent of Post Offices 
Trichur Division, Trichur-680 001. 

Senior Superintendent of Post Offices, 
Paighat Division, P..lghat-678 001. 

Superintendent of Post Offices 
Tellicherry Division, Tell icherry-67O 102. 

•Superintendeflt of Post Offices 
Iannur Division, Kannur-670 001. 

Superintendent of Post Offices 
it&njclakuda Division, 1rinjal&:uda-680 121. 

Superintendent of Post Offices 
Ottappalam Division, Ottappalam-679 104. 

Union of India, represented by its Secretary, 
Ministry of Communications, New Delhi. 

(By Advocate Mr. Bahuleyan for SrCentral Oovt.Standing 
counsel) 

OA.2084/93 

K.K.Rosy, Part-time Contingent Mazdoor 
Trichur City Post. Office, Trichur, 

Janaky C,IC.Part-time Contingent Mazdoor 
Thrithaloor Post Office, Thrithaloor 
Trichur,. 

Karnlkahy P$, Part.ti Contingent Mazdoor 
.VAuriPóat lofth.,TrictUr. 

A.v.Krthjayani, Part-time contingent Mazdoor 
Va]lanikkara Post Office, Triiur, 

N.V.Pushkaran, Part-time Contingent Ma4oOr 
Chittattara Post Office, Trichur. 

C.LJanaky, Part-time Contingent Mazdoor 
Parappur Post Office, Trichur, 

PA.Kochaiurnu, Part-time contingent 
Mazdoor, Piranattukara Post Cf  fice,Trichur. 

P.L.Mary, Part-time Contingent Mazdoor 
Kanimangalem Post Office, Trichur. 

Pru K. Part-time Contingent )1azdoor 
\Pothoie Post Office, Tr.ichur. 	 ...... Applicants 

(By?&vocate Mr. P.Ramakrishnan) 

., 
c ' 	" 



Vs. 

Union of India, represented by the Director 
General of P0sts, New Delhi. 

The Chief Post Master General, 
Kerala Circle, Trivandruzn. 

3, The Sr.Superintendent of Post °ffices, 
Trichur Division, Trichur. 	 .., Respondents 

(By Advocate Mr. C.Kochunni Nair, Sr.Panel Counsel) 

OA. 2098/93 

1, C,K.Sathi, Sweeper 
0/0 Sr.Supdt. of Post Offices, 
Ernakulam, Kochi. 11. 

Cicily Antony, Sweeper 
Ernakulam 1-IPO, Kochi..11, 

P.L.Antony, Sweeper, 
Ernakulam HPO, Kochi.11, 

M.V.Ma'dhavan, Sweeper 
Ernakulam HPO, Kochl.11. 

Vemmy Joseph, Sweeper 
Cochin Foreign Post, Kochi.11, 

Mary Joseph,  Sweeper, 
Cochin Foreign Post, Kochi.11, 

P.R.Surendran, E.D.L.B.Peon 
formerly Water Carrier) 

Erakulam HPO, Kochi.11. 

Neeli, Sweeper, 0/0 Sr. 
Supdt. of Post  Of fice,Ernakulam 
Kochi. 11. 

Chacko Kuriacko, Sweeper 
Puthencruz p0. 

lO.T.N.Omana, Gardner, 
Puthencruz po. 

1l.Mary, Sweeper, Banerji Road 
PD, Ernakulam. 

(By Advocate Mr.M.Paul Varghese) 

Vs 

1 Director General of Posts, Dptt, of Posts 
New Delhi 

Chief Post Master General, Kerala Circle, 
Thiruvananthapurarn. 

Sr.Supdt. of Post °f± ices, 
Ernakulam Division, Kochi. 11. 

4 \ Union of India, represented by 
its Secretary, Ministry of Conunications, 

t)eW Delhi. 

(y,vocate 

90. Applicants 

Respondents 

. . . . . . 6 
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O,A. 2 333/93 

1. K.Ainu, Part-time Sweeper 
Head Record Office, RMS TV Djvfl, 
TrivandrUrn.l. 

2. KSarojifli, Part-time Sweeper 
Head Record Office, RMS TV Divn. 
Trjvandrum. 1. 

G. Saramma, Part-time Sweeper 
Head Record Office, RMS TV Divn. 
Trjvandrurn.1 

C.Rajarfltna, Part-time Sweeper 
Head Record Office, RMS TV D'Vn. 
Trivandrum.l, 	 •••.. Applicants 

(By Advocate Mr.  Thonas Mathew) 

V5. 

Senior Superintendent, RMS TV DiVfl, 

Trivandrum.3. 

Chief Postmaster General, 
Kerala Circle, Trivandrum. 

Director General, Deptt-. of 
Posts, New Delhi. 

Union of India, represented by 
its Secretary, Ministryof Cc*iirnunicaticns, 
New Delhi. 	 .... Respondents 

(By Advocate Mr. C.Kochunni Nair, Sr.Panel. Counsel) 

O.A.1/94 

1, R.Karunakaran, Part-time Watchman 
Head Record Office, RMS Trivandrum. 

2. N.Krishnan Nair, Part-time Watchman 
Head Record Office, RMS Trivandrurn. 

3. K.Sukurnaran Nair, Part-time Watchman 
Head Record Office, RMS Trivandrurn. 	.... Applicants 

(By Advocate Mr. Thanas Mathew) 

Vs •  

Sr. Superintendent, RMS TV Divfl. 
Trivandrum. 

Chief Postmaster General, 
Kerala Circle, Trivandrum. 

3, Director General, Deptt. of 
p0sts, New Delhi. 

. 1 Union of India, represented by its 
ecretary, Ministry of Coimiunications, 

1ew Delhi. 	 ....Respondents 

' 	 (B Advocate Mr.C.Kochunni Nair, Sr,Panel Counsel) 



G.Parameswaran Nair, Mailman, Head Record Office, 
Railway Mail. Service, Trivandruni,l. 	 ... Applicant 

(By Advocate Mr. Thomas Hathew) 

Vs, 

Senior Superintendent, Railway Mail Service 
TV Division, Trjvandrum.3. 

Chief Postmaster Genera]., Kerala Circle, 
Trjvandrum. 

3, Director General, Department of Posts 
New Delhi. 

11 

4. Union of India, represented 
by its Secretary, 
Ministry of Corrnunication, 
New Delhi. 

(By Advocate Mr. C.Kochunni Nair, Sr.Pane]. Counsel) 

- 0.A.20/94 

1 K.I.Suresh Babu, Extra Departmental Mailman, 	 r 
Head Record Office, RMS EK' Division, Kochi-16. 

M.K.Sukumaran, Extra Departmental. Mailman, 
Head Record Office, RMS 'EK' Division, Kochi-16. 

P.K.KochU)cutty, Part-time Scavenger, 
Kochi: Sorting Air, Kochl-35. 

A.K.P0rvathy, Part-time Sweeper of do. 

M.K.Subha, Part-time Sweeper of do. 

M.A.Padrnavathy, Part-time Sweeper, 
Head Record Office, Ernakulamn. 

P,Janu, Part-time Sweeper of do. 

P.K.Kelan, Part-timeSweeper, 
Sub Record Office, RNS 'EK' Division,Irinja].akUda. 

O.T.KrishnaflkuttY, Part-time Sweeper_Curn_SCaVenger, 
Lub Record Office, RNS 'EK'DiviSiOfl, MuvattupUZha. 

T.Manikandafl Pillai, Extra Departmental Mailman, 
Sub Record Office, RMS 'TV' Division, Kollam-1. 

M.O.ApoukUttafl, Part-time Sweeper, 
Sub Record Office,RMS 'TV' Division, -lappuzha. 

K,Gouri, Part-time Sweerer, 
iub Record Office, RMS ''V'Divisin, Changanacherry. 

p.A.Kurian, Part-t.me Watchman, Sorting Office, 
RMS 'TV' Division, ChanganacherrY. 

K.SiVararflafl, Part-time Casual Labour, 
SRO RMS 'TV' Division, Kollam. 

K.BabU, Extra Departmental Mailman, 
RMS 'TV' Division, Kollamn. 

S.Selvaraj::, Part-time est Housttendau, 
RMS Rest House, RMS 'TV' Division, Shencôttah.R.S. 

I, 	1R.K.Mafl1kafldafl, Part-time Casual Mazdoor, 

JSRO. RMS 'CT' Division, KuttipUraTfl. 

J K.DevadaS, Part-time Casual Labour,  
Sur Record Office, RMS 'CT' Division, ShoranUr. 

4Ku 	. R.Venu-palan, Part-time Casual Labour 
Sub Rei Office, RMS CT Division,Shornur. 

8 
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K.Sreedharan, Part-time Sweeper, 
SRO, RMS 'EK' Division, Kunnarrikulam. 

K.K.Alagar, Part-time Casual Labour, 
SRO, RNS 'TV' Division, Tiruvalia. 

M.S.Scran, Part-time Casual Labour, 
SRO, .RMS 'TV' DivisiOn, Tiruvalia. 

K.Pankajakshan, Part-time Casual Labour, 
SRO RMS 'TV' Division, Tiruvalla. 

P.Subramanian, Extra Departmental Mailman, 
}iead Record Office, RMS 'CT' Division,Calicut. 

P.Ani1kumaj, Part-time Casual Labour, 
URO, RMS 'CT' Divisin, Calicut. 

T.P.Raniachandran, Part-time Casual Labour, 
I-IRO, RNS 'CT' Division, Ca].icut. 

V.P.Vinodkurnar, Part-time Casual Labour, 
HRO, RMS OCT' Division, Calicut. 

V.Mohandas, Extra Departmental Mailman of do. 

E.Ramakrishnan, Part-time Casual Labour of do. 

K.Sadanandan, Part-time Casual Labour of ,  do. 

K.Kuttikrishnan, Part-time Casual Labour of do. 

A.K.Bhaskaran, Part-time Casual Labour of do. 

T.K.Venugopal, Extra Departmental Mailman of do. 

P.M. Manoharan, Extra Departmental Mailman, 
SRO, RMS 'CT' Livision, Vadakara. 

K.P.Dinesan, Extra Departmental Mailman, 
SRO, RMS 'CT' Division, Kannur. 

Christian Bazil, Extra Departmental Mailman, 
SRO, RI1S 'CT' Division, Kannur, 

K.Subhash Babu, Extra Departmental Mailman, 
SRO, RMS 'CT' Division, Thalasserry. 

P.D.Mer, Part-trne Sweeper. 
Sub Record Office, Trissur. 

U.R.Rajamrna, Part-time Seeoer-cum-ScaEvenger, 
}flt3, RMS 'EK' Divin, Kochi-16. 

(By Advocate Mr.Nagaresh/OV R8dhakrishnan) 
Respondents 

Director General of Posts, 
Department of Posts, e.•: Delhi. 

Assistant Director General (SPN) 
Department of Posts, New Delhi. 

Chief Postmaster General 
Kerala Circle, Thiruvananthapurarn, 

4, Senior Superintendent of RMS 
RMS 'EK' Division, Kochi-li. 

5. Senior Superintendent of RM 
RND 'TV' Division, Thiruvananthicurart. 

( 	Superintendent of Ri, RMS CT Divfl. 
Kozhikode. 

) 0: 
	 Union of India, rep.by  its Secretary 

Ministry of Conrnunications,N.Delhi. 

(By Advocate Mr. Bahuleyafl for Sr.CGS3) 	••' 
NAM 



O.A. 55/94 

S.Thankappan, Extra Departmental Mail Man 
Head Record Office, Railway Mail Servdóe, 
Trivandrurn, 	 ... Applicant 

(By Advocate Mr.Thomas Mathew) 

Vs, 

1, Senior Superintendent, R ailway Mail bervice, 
TV Division, Trivandrum. 3, 

Chief Postmaster General, Kerala Circle, 
Trjvandrum. 

Director General, Department of Posts 
New Delhi, 

Union of India represented by its 
Secretary, Ministry of Comunications, 
New Delhi. 	 ... Respondents 

(By Advocate Mr. C.Kochunni Nair, Sr,Panel Counsel) 

0 • A • 6 3/94 

L M.D.Rosa, P.T.C.Mazdoor, Ayyanthole Post Office, Trichur, 

P.R.Leela, -do- Manalur Post 0ff ice, Manalur 

P.G.Shyamala -do- Puzha)c)cal Post 	ffice, Puzhakkal, 

Pathumma, -do- Kanimangalam Post Of  fice,Kariimanglam. 

Thanga, -do- Kanattukara Post  Office, Kanattukara, 
Trichur, 11. 

Valliyarnmal, -do- Kaniyarkode P.O. Kaniyarkode, 

Kurumba, -do- Thiruviliwamala P.D. Thiruviliwamala. 

Lakshmikutty, -do- Mullassery P0, Mullassery. 

Tharikama -do- Ve].00r P.O. Veloor. 

Cheeru -do- Kandassamkadave P.O. Kandassamkadav. 

11.V.R.Kocharma -do- Koorkancherry P.O. Trichur, 

12.Ammini Amma, -do- Engandiyoor P0, Engandiyoor. 

13,0.K.Madhavj -do- Kundiliyoor P0, Ku.ndiliyoor, 

14. P. D. Mary, -do- Kurlyachira P0, Kuriyachira, Trichur. 6 

15.Chandrarnathi Amma -do- Mulankunnathkavu P0, Mulankunnathkavu. 

16.P.M.Shyamala -do- Trichur East. 

17T.K.Leela -do- Kanhani Post Office, Kanhani, 

18.K.A.Sathy -do- Trichur H.P.O. Trichur. 

19.P.V.Rosy -do- Puvathoor P.O. Puvathoor. 

20.Smt.hargavi -do- Trichur H.P.O. Trichur. 

.r21.C.R.Aleya -do- Trichur H.P.O. Trichul. 

Padmini -do- Andathodu P0, Andathodu. 
(7 ,  

23 	4ini Amma -do- Trichur H.P.O. Trichur. 

2 4. 	thoshkumar -do- Pullazhi P.O. Pullazhi, Trichur, 
: 

!fdvocate 	( a Mr.PRamkrishnan) 	 iO 



-10- 

Union of India, represented by the 
Director General of Posts, 
New Delhi. 

The Chief Post Master General, 
Kerala Circle, Trivandrum. 

The Senior Superintendent of Post 
Offices, Trichur Division,TrichUr. 

(By Advocate Mr. Bahuleyan for Sr.C.G.SC) 

O.A, 109/94 

... Respondents 

P.Anilkumar, Kadaludi P0, Kozhikode Dist, 

K.Haridasan, Kundull.i House, Ayankalain P0, 
Tavanur,Malappuram Dist. 

V.Asharaf, Vakayil House, 
P0, Kuttippuram, Malappuram Dist. 

4, KUnnikrishnan, Ka].arickal House, 
P0 Parathur, Pallippuram, Palakkad Dist. 

P.Unnikrishnan, Ponmanthode House 
P0 Naduvattam, Kuttippuram,Malappuram Dist. 

T.Alikutty, Thottathil House, 
P0 Kuttippuram, Malappuram Dist. 

7, VP.Kali, Thottathil House, 	 ... applicants 
P0 )Iuttippuram, Malappuram Dist. 

(y Advocate Mr,P.K. Aboobacker (Edathala) 

Vs. 

The Assistant Director General (SpN) 
GoveDnment of India, Ministry of 
Connunications,, Department of Posts, 
Dak Bhavan, New DelhillO 001, 

The Chief Postmaster General, KeralaCircle, 
Tn vandrum. 

The Superintendent, Railway Mail Service, 
Central Traffic, Division, Kozhikode. 

The Sub Record Officer, Railway Mail Service,Central 
Traffic Division, Kuttippuram. 	 ••• Respondents 

(By 

p.. A 162/94 

1. V.Sivanathan, Extta Departmental Mailman 
Sub Record Office, Neyyattjnkara  P0, 
Neyyattinkara, Trivandrum Dist. 

/ 
	

L,Bhaskaran, Extra Departmental Mailman 
Sub Record Office, Neyyattinkara P0 
Trivandrum Dist. 	 ,,. Applicants 

(B Advocate Mr,Thcmas Mathew) 

Vs, 

1. Senior 6uperintendent, Railway Mail 
Service, TV Division, Trivandrum. 



Chief Postmaster General, 
Kerala-Circle, Trivandrum. 

Director General, 
Department of Posts, New Delhi. 

Union of India, represented by 
its Secretary, Ministry of 
Cortiunications, New Delhi. 	 ... Respondents 

(By Advocate Mr. KS Bahuleyan for Sr.CGSC) 

0 A.No.lBg of 1994 

V,G.Muraleedhzran Pillai, 
Part-time Watchnan, 
Redesignated as Part-Time 
Casual Labourer, Lub Record Office, 
Railway Mail Service, Kayarnkulam P0. 	... Applicant 

(By Advocate Mr, Thomas Mathéw) 

Vs, 

1. Senior Superintendent, Railway Mail 
Service, Trivandrum Division, 
Trjvandrum. 

2, Chief Postmaster General, 
Kerala Circle, Trivandrum. 

3. Director General, 
Department of Posts, New Delhi. 

4, Union of India - represented 
by its Secretary, Ministry of 
Communications, New Delhi. 	 ... Respondents 

O.A, 346/94 

J.Asok )Iumar, Part-Time Caretaker 
Postal Holiday Home, 
Pattorn Palace P0 
Trivandrum. 4. 	 .... Applicent 

(By Advocate Mr. Thomas Mathew) 

vs. 

Senior Superintendent, Railway 
Mail Service, TV Djvjsjon,Trivandrum. 

Chief Postmaster General, 
Kerala Circle, Trivandrum. 

3, Director General, 
Department of Posts, New  Delhi. 

4. Union of India - represented 
by its Secretary, MinIstry of 
Communications, New Delhi. 	 .. Respondentir  

O.A.408/94. 

1, Valsala, Part-time Contingent Mazdoor 
Kuttoor Post Office, Trichur. 

2)aru, PartTime Contingent Mazdoor 
: .1 	Mannuthy Post Office, Trichur. 

.. 3 falsalL N, Part-time Contingent Mazdoor 
Varavoor Post Office, Trichur. 

M.K. Narayanikutty, Part-time Contingent 
Mazdoor, Desamangálam Post Office,Trichur. 

''S 
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Janaki, PartTime Contingent 
Mazdoor, Parur Post Office, Trichur. 

Kunjikali, Part-Time Contingent 
Mazdoor, Thoyakavu Post Office, 
Trichur. 	 •••• Applicant 

(By Advocate Mr, P. Rarnakrishnan) 

Vs. 

Union of India represented by the 
Director General of Posts, New Delhi. 

The Chief post Master General, 
Kerala Circle, Trivandrum. 

The Senior Superintendent of 'Post 
Offices, Trichur Division, Trichur. 	... Respondents 

ORDER 

cJ-IrTuR SANKARAN NAIR(J), VICE •CHAIHMAN 

Applicants in all these cases, seek a declaration 

that they are entitled to a 'paid weekly holiday.' They 

further seek to restrain respondets from recovering 

amountE already paid to them, as Holiday Wages. 

Admittedly, applicants are part-time casual 

employees. Some of the casual employees are given a paid 

weekly holiday, after six continuous working days. 

espondents take the view that this benefit is available 

only to full time casual employees, and not to part-time 

casual employees. 

Whether among casual employees, expressions 

like full-time and part-time have any legal significance 

is a matter of doubt. Counsel for applicants relied on AX 

in OA.2333/93, to lace their contention that there Is 

no distinction between the part-time and full-time casual 

employees. AI,letter of Department of ,Personnel dated 

10.2.88 (No,45/95/87-SPBI) inter alia reads:- 

"(ii) The word ttcasual labourers" would cover 

full-time casual labour, part-time casual labour 

- 

'_:- 	
. S • S 
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and workers engaged on contingency basis. 

Part-time workers, casual or contingency paid, 

will be paid on pro rate basis. For the 

purpose of payment, no distinction should be 

made whether the casual labourers and contingency-

paid staff are being paid wages or from office 

contingencies." 

4. 	We do not think that we need pronounce on this 

question at least in the first instance. In the context 	: 

of the present case, the Government of India should 

decide whether a distinction should or should not be 

made, between full-time and part-time casual labourers 

for purposes of paid weekly holidays. Applicants or their 

representative bodies may make representations before 

the Government of India and the Government of India shall 

take a decision thereon within four months of the date 

of receipt of representations. 

5 	As for amounts already paid, there can he no 

justification for recovary. As rightly pointed out by 

the Senior Panel Counsel Shri Kochunni Nair, payment appears 

to have been aede without any conditions attached. 

In such circumstances even estoppel may stand against the 

respondents, from recovering the amounts. In 	.P.J.Cooily 

Vs. Director. CIFT and others, (1991) 16 ATC 839, this 

Tribun1 restrained the employer from recovering amounts 	 - 

paid, unconditionally. Following the decision and in the 

circumstances aforementioned, we restrain respondents from 

recovering the amounts already paid to applicants herein, 

by way of Holiday Wages. 

6. 	 With these directions, we dispose of the 

applications. Parties will suffer their costs. 

Dated 28th November, 1994. 

P.V.VENKATA}(RISHNAN 	CHET±'UR SAN(i'.RAN NAIR( fl 
ADMINISTRATIVE MEM8ER 	 VICE CHAIRMAN 

*ks2811* 
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List of Anhexures 

Ancexure Al: True cofly of order Nô:45/95/B?—SP3—i 
dated 10-2--86 issued by pepartment. of Posts. 
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